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Review application is filed by the applicants for
review of +the oral order dated 3.10.2002Z by which OA
No.2822/2001 was dismissed being devoid of any merit.

2. Though the applicants have taken several grounds for
review of the CA and decide the same on merits, we stick

review (i) if there is discovery of new and important
matter or evidence which, after exercise of due
diligence, was not within the knowledge of the applicant,

roduced by him at the time when the
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